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(b) whether the inquiry into the 
incidents which led to the closure of 
the School has been completed; and 

(c) if so, (he findings thereof'! 

Tbe Minister of Education (Shrl 
M. C. Chagla): (a) Yes, Sir. 

(b) and (c l. The inquiry is in pro-
gress. 

Setting up of Hoovp,r-type Commissioa 

r Shri P. Venkatasubbalah: 
'J Shr~ Ram Sewak Yadav: 

.111S Shr! Bagrl: 
'") Shri miya: 
I Shrl Vishram Prasad: 
l Shrl Kishen Pattnayak: 

Will the Minister of Home Affall'lll 
be pleased to .ta(e: 

(a) whether Government haVe de· 
cided to set up a Hoover-type Com-
mission for a comprehensive enquiry 
into the present administrative set-
up; and 

(bl if so, when and its terms of re-
ference? ... : i 

Tbe Minister of Home Affal ... (Sh.1 
Nanda): (a) No: Sir. 

(b) Does not arise. 

" 

Palnting!l at Ajanta and £110 .. 

.U19 J Shri H. N. Mukerjee: 
. l Shrl S. Kandappan: 

Will the Mini.ler of Education be 
1>leased- to state: 

. (a) whether a UNESCO team of 

.experts has recently reported on the 
Archaeological Department'. work 
regarding "restoration" of n(1inting..:; :it 

Ajanta and £lIora; 

(b) whether he will lay 8 copy of 
it on the Table; and 

(e) Government's re~ction thereto'! 

The Mlni:ot.er of Cultural 
In the Ministry of Education 
Bajunavlsl: (a), The official 

Aft.i .... 
(Shri 

report 

has nut, so far, been received from 
UNESCO. 

(b) and (e). Do not arise. 

Pakistani :;pY Ri~l_';· in Dl,jhi 

·1180. Shn Hari Vishnu Kamath: 
Will the Minister of Home Aftllirs b .. 
plea.,ed to refer (0 the reply given to 
Starred Ques(ion No. 224 on the 3rd 
March, 1965 regarding Pakistani spy 
ring in Delhi and state: 

(a) whether the investigation ha. 
been completed; and 

(h) if so, the result thereof? 

The Deputy Minister In the Minis-
try of Home Affairs (Shrl L. N. 
Mishra): (a) The investigation has 
since been completed. 

(b) Two of the accused persons are 
being prosecuted under the Official 
Secrets Act, J 923. Nine other, have 
been detained under the Dpfence of 
India Rules, 1962. 

Seizure of Transmitters In Kuleh 

°USI. Shrimatl Renuka Barkatakl: 
Will the Minis!e! of lIome Mal" 
be pleased to state: 

(a) whether it is a fact th&t some 
transmitters operated by Pakistan' 
spies haVe been seized in Kutch: and 

(b) if so, the nction Government 
have taken to npprehend the spy ring 
opera.fing these tr::msmitters? 

Tbe Minister or stale in the Mlai":" 
try "f HODle Affal.... (Shrl l1ath11~ 
(0) No, Sir. 

(b) Does not arise. 

Pal< Firing in Coach-Behar 

r Shrl Vishwa Nath Pandey: 
I Shrl Uukam ChaDd 
l Karhhavalya: 
I Sbrl Bade: 

.11R? ) Shrl Prakash Vir Shastr:1: 
,- l Sh"i Onkar Lal Berwa: 

I Shrl \,i."ram Pra.,.d: 
I Shrl ~arp.ndra 'llngh 
f Mahlda: 
I Shrl Yudhvir Singh: 

WI11 the Mlnl.t~ of IIom.l Affalno 




